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PRESIDENT'S SECRETARIAT

New D^lhi, the Glh March 1986

No. 23-Prcs/8b.—The President is pleased to award the
Police Medal for gallantly to the undermentioned officer of
the Uttar Pradesh Police :—

Name and rank of the officer
Shri Jai karan Singh,
Sub-Inspector of Police,
Etawah (U.P.)

Statement of services for which the decoration has been
awarded.

On the 27Lh February, 1983, an information was received
about the presence of dacoit gang of Babu alongwith a kid-
napped child in the ravines of village Bela. Shri Jai Karan
Singh, Sub-inspector of Police decided to round up the gang
with the limited farce consisting of 3 other Sub-Inspectors,
1 Coy. Commander of PAC, 8 Constables and l i Section
of PAC men. He divided the force into three groups to
cover three different flanks. He was incharge of the first
party, and the informer took this party near the spot, where
the gang WHS resting. Shri Jai Karan Singh crawled and
found the gang resting in the low ground. He quietly collect-
ed his group and positioned himself on a high mound from
where he could spot the gang, He challenged them to
surrender to the Police. Instead, the dacoits fired shots

towards him, but he escaped unhurt. He immediately climb-
ed high over the edge of the mound and opened fire on the
dacoits. The distance between the Police party and dacoite
was barely 35 yards. Shri Jai Karan Singh also signalled
to other Police parties. The leader of the second party
responded to the signal and started firing on the gang from
the Northern side, while the first party kept the Eastern and
North-Eastern sides covered. The third party fired on the
gang from the Western side. There was a fierce gun battle
between the Police parties and the dacoit gang. The firing
continued for one and a half hours and as tho morning grew
brighter, the Police party heard cries from a nullah. It was
the kidnapped child shouting to the Police party to stop fire
as all the seven members of the gang had been shot and
killed. Thus the entire nanft of the dacoit Babu was liqui-
dated. The kidnapped child was also recued by the Police.
Three factory made guns, two .315 bore rifles and one CM.
.12 bore gun alongwith 75 fired catridges and 20 rounds
were recovered from the scene ui occurrence.

In this encounter, Shri Jai Karan Singh, Sub-Inspector of
Police, displayed conspicuous gallantry, courage and devo-
tion to duty of a high order.

This award is made for gallantry under rule 4(i) of the
rules governing the award of the Police Medal and conse-
quently carries with it the special allowance admissible under
rule 5, with effect from the 27th February, 1983
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No. 24-Pres/R6.— The President is plcsaod to award the
Police Medal for gallantry to the undermentioned officers
of the Tamil Nadu Police :—

Name1; and rank of the officers
Shri Walter Issnc Davapam,
Deputy Inspector Genera] of Police.
Shri R. N. Purushothnman,
Inspector of Police,
Shri K. N. Sudhakaran,
Sub-Inspector of Police.
Shri S. Panneerselvam
Sub-Inspector of Police.
Shri Ashok Kumar,
Sub-Inspector of Police.

Statement of .sreviccx for which the decoration has been
ttwaided.

On the 23rd August, 1981, an information was received
that a gang of armed anti-social elements responsible for
various crimes was seen in the Nayakkaneri HIIIH, North
Arcot District. Immediately Shri Walter Issac Davaram, Dy.
Inspector, Genernl of Police, with a Police party consisting
of one Inspector, three Sub-Inspectors, six constables and
two I.NKs. proceeded towards the spot. When the Police
jeers were about 3.5 kms from Ambur, Shri Davaram
noticed that the road was blocked by boulders. Suspecting
foul play, he directed the occupants to jump down and take
cover. As soon as the Police party stopped, the front jeep
came under heavy gun fire. Due to pitch dark in the night,
it was not possible to judge the gang's position and strength.
However, making use of the flashes from assailant's guns,
he roughly assessed the position and directed Inspector R N.
Purushothaman and Sub-Inspectors S. Panneerselvam and K.
N. Sudhaknran to take position and keep firing at the assai-
lants to prevent their escape in the left side of the ambush
point. Followed by Sub-Tnsnector Ashok Kumar, he himself
took position on the right 'flank-. Tn addition to firing, the
assailants also hurled country-mjide bombs from behind the
barricade of boulders. The nun battle lasted for about half-
an-hour. The assailants. howcVer, escaped during the shoot-
out, leaving three of their dead colleagues- behind, The
Police party was able to capture one foreign made semi-
automatic pistol, one SBBL oun and one SBML gun, two
other guns, several spent shells, a large quantity of gun
powder and cartridges.

In this encounter, Shri Walter Tssac Davaram, Deputy
Inspector General of Police. Shri R. N. Purushothaman,
Inspector, Shri K. N. Sudhakarnn. Sub-Inspector, Shri S. Pan-
neerselvam, Sub-Inspector and Shri Ashok Kumar, Sttb-
Tnspcctor displayed conspicuous gallantry, courage and
devotion 1o dutv of a hiuft order.

These awards nre made for jzallantrv under rule 4(i) of
the ruli-s povemmc the award of the Police Medal and con-
sequently carry with them the special allowance admissible
under rule 5, with effect from the 23rd August, 1981.

The 26th January 1986
No. 25-Pres/Rfi.—The Presidrnt is nleased to approve the

award of (he 'Param Vishisht Seva Medal' to the undermen-
tioned personnel for distinguished service of the most excep-
tional order :—

1.

2.

3,

4.

5.

6.

7.

8.

Lipmenant CJeneral Ashoka K u m a r Handoo ( i t -
4 5 0 2 ) , Infantry.

Lieutenant General Kul Bhushan Mehta (10.-4509),
Infantry.
Lieutenant General Prem Nath Hoon (TC-4591),
AVSM, SM. Tnfnntrv.
Lieutenant General Pa'akkal Erasa Menon (ir-4831),
Artillery,
Lieutenant General Japoshwar Nath Sinph CTC-4518'I,
Armv Service Corps.
Lieutenant General Rushil Kumnr (TC-4012), Flectri-
cni and M^chnn'cal Enpinecrs.
Tipntenant General Rn'tnn Kumar Dhawnn CTO-3%8),
Pnp'neers.

Hcrrtenrmt G-rcrt.il .Titinder Surl fTC-4116), Artillery,

9.

10.

11.

12.
13.

14.

15.
16.

17,

18.

19.
20,

21.

22.

23,

24.

25.

26,

27.

28.

29.

Lieutenant General Vishwa Nath Sharma (,IC-4769),
AVSM, Armoured Corps.

Lieutenant General Bharat Bhushan Sehgal (IC-5304),
Infantry'.
Vice Admiral Ciulab Mohanlnl Hiranandar.i, AVSM,
NM (00123 B).
Vice Admiral Sukhmal Jain, AVSM, NM (00130 W).
Vice Admiral Lnjpat Rai Mchta, AVSM (5004 1 K).
Air Marshal Rinu Dnman Sahni, AVSM (3867), Fly-
ing (Pilot).
Air MaisWal Vir Narain (4007), Flying (Navigator).
Air Marshal Man Mohan Sincn, AVSM, Vr. C (4023),
Flying (Pilot).
Air Marshal Kuldip Singh Bhatia. AVSM & Bar
(4139), Aeronautical Engineering (Electronics).
Major General Krishan Kumar Sudan (TC-5144),
Artillery.
Major General Kurtar Singh Gill (IC-5956), Artillery.
Maior General Anthony Cajetan D'Silva (IC-5993),
Artillcrv.
Major General Shiv Kumar Sharma (TC-6416),
Infantry,

Major General Bachittar Singh (TC-5113), Infantry.
Major Genen.il Yopcndra Singh Tomar (IC-6615), In-
fantry.
Major General Satya Pal Sethi (IC-5321), AVSM,
Signals.
Major General Vijay Kumar Sood (IC-6636), AVSM,
Infantry.
Major General Prabhakar Kashinnth Toglekar (IC-
5343), Signals.
Major General Surindur Kumar (IC-6631), Aimy Ser-
vice Corps.
Major General Harbhujnn Singh (MR-783), Army
Medical Corps.
Air Vice Marshal Chotey Lai Gupta' (5027),
Accounts.

No. 26-Prcs/86.—The president is pleased to approve the
award of the 'Ati Vishisht Seva Medal' to the undermentioned
personnel for distinguished service of an exceptional order :—

1.

2.

3.

4.

5.

6.

7,

8,

9.

10.

11.

12.
13.

14.

15.

Major General Shri Prakash Mani Tripathi (1C-7349),
Armoured Corps.
Major General Naflappa Subba Rao (IC-7240), Elec-
trical and Mechanical Engineers.
Major General-Man Mohan Rai (IC-6114), Engineers.
Major General Kanaiyalal Manishankar Upadhyiw
(IC-6019), Signals.

Major General Surinder Kumar Anand (TC-31262)
APSC.
Maior Genera) Madhavtan Nair Kesiivon Nair (TC-
7508), Electrical and Mechanical Engineers,
Major General Mohammed Ahmed Zaki (TC-7613),
Vr. C, Ma^atha LI,
Major General Dhirendra Dutt Sakiani (IC-7779), In-
fantry.
Major General Rajinder Singh Chowdtmy fTC-5126),
Intellisence Corps (Retired).
Rear Admiral Tagat Narayan Sukul (50027 V),
Rear Admiral Ran VjVji S;nph (00158 H)
Rear Admiral Arun Auditto, NM (00176 Z).
Air Vice Marshal Gursharan Singh, VM, VSM (4263),
Aeronautical Engineering (Mechanical).
Air Vice Marshal Pathathil Venuironal (4431), Flvina
(Pilot).

Air Vice Marshal Di'dar Singh Sabhikhi (4393), Flying
(Navigator),
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16.

17.

IS.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

3T,
32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

42

43
44

45

46

47

48

49

50

51

52

53

54

Air Vice Marshal Girish Knshnalal Desai (446K),
Logistics,
Air Vice Marshal Sreedhara Lakshminarayanan
(5565), Meteorological (Retired).

Brigadier Shunlanu Kumar Dcy UC-6106), Armoured
Corps.
Brigadier Krishan Kumar Malhotra (IC-7086), Engi-
neer!!.
Brigadier Daya Nand Khurana (IC-7027), Signals.,
Brigadier Santosh Gopa) Mookcrjec (IC-7071), VSM,
Signals.
Brigadier Bal Krishwn Guiatl (1C-7822), Artillery,

Brigadier Shrikrishan Chidamber Sardeshpande (TC-
7899), VSM, Infantry.
Brigadier Harish Kumar Kapoor (1C-8236), Artil-
lery.
Brigadier Rajendra Pa) Singh (IC-8114), VSM, In-
fantry.

Brigadier Gurdeep Singh (1C-8593), Infantry.
Brigkidier Ranbir Sinfih (1C-8621). Vr. C. Infantry.
Brigadier Katajikott Chandrasekharan (IC-11723),
Engineers.
BriRadier latinder Kumar Puri (10101.33), Infantry,
Brigadier Jawahar Lai Malholra (TC-10109), VSM,
Mech Infant ry.
Bripj.idier Navin Kanwal Mayne (IC-10162), Infantry.
Brigadirr Prabodh Chander Puri (IC-10441), VSM,
Infantry.

Brigadier Vcd Prakash Malik (IC-11537), Tnfantry.
Brigadier Avtar Slneh Bains (IC-11688), Tnfantrv.
Brigadier Narendcr Kumar Kapur (IC-11536), In-
fantry.
Brigadier Sutish Chander Knshyap (TC-11691), In-
fantry.
Brigadier Birinder Kumar Chhibber (IC-11901), VSM,
Infantry.
Brigadier Maramana Parameswaran Govindan Kutty
Menon (IC-21009), IAG 'S Department.
Brigadier Trilochan Singh Chowdhary (IC-8208), Sig-
nals.

, Brigadier Manjit Singh Snwhncy (IC-12"188), Ar-
moured Corps.
Brigadier Yashwant Rai Sachdev (MR-873), Army
Medical Corps.

. Commodore Bhnrat Bhushan, NM (.40069 R).
, Commodore Sudershan Kumar Chand (00316 T) .
, Commodore Vishnu Bhagwat (00387 B).

. Commodore Prithvi Raj Vij (70037 Z).

, Air Commodore Denzil Kcelor, KC Vr C (4805)
Flying (Pilot).

. Air Commodore Surjit Sinah Malhotra, VM (4831),
Flyinfi (Pilot).

. Air Commodore Uttam Khushalani (4959), Aero-
nautical Engineering (Mechanical).

. Air Commodore Ran Vir Kumar (5264), Accounts.

. Colonel Bhupindcr Jit Singh Oberoi (IC-12877),
Artillery.

. Colonel Dcvinder Nath Wadhera (DR-10090), Army
Dental Corps.

. Colonel Basant Sin£h (IC-6817), rnfantry (Retired).

. Captain rnderjit Bedi (00327 T).

. Surjjeon Cu-ptain Narayan Prasad Mukherjee (75065
A).

it,.

Group Captain Syed Mohammed Osama (5690),
Medical.

Group Captain Avinash Chander Goel (6503), Flying
(Pilot).

No. 27-Pies,'86.—The President is pleased to approve
award of the Bar to Ati Vishisht Scva Medal to the under-
mentioned personnel for distinguished service of an excep-
tional order :—

1. Major General Ravinder Gupta (IC-5344), AVSM,
Army Service Corps (Retired).

2. Brigadier Harish Chandra Joshi (IC-7637), AVSM,
fnfantry.

No. 28-Pres./86.—The President i» pleased to approve the
award of 'Kirti Chakra' to the undermentioned persons for
acts of conspicuous gallantry :—

1. SHRI HUNDU KHAN, (Posthumous)
YAMUNA VIHAR,
DELHI

(Effective date of the award : 31st March, 1984)

On the 31t,t March, 1984, at about 12.30 P.M., 5 armed
desperadoes entered the house of one Shri T. C. Goel in
Yamuna Vihar, Delhi. They asked Shri Goel who was pre-
sent in the drawing room, to hand over all the valuables.
But Shri Goel grabbled with one of the desperadoes and the
desperadoes beat him mercilessly. On hearrng cries for help
from Shri Goel's daughter, people of the area gathered and
chased the desperadoes. In the meantime, the Police reached
the spot and followed the culprits.

Shri Bundu Khan, a devoted social worker of the area,
also gave a chase. One of the criminals, on reaching 'D'
Block, Kokal Puri, took a turn and threatened the members
of the public and the Police following him. Undaunted bi
hi^ threats, Shri Bundu Khan jumped forward in a bid to
ct-.tch the criminal, Mohd. Alhsan. The criminal, sensing
danger, fired a shot which hit Shri Bundu Khan in the head
and he ultimately succumbed to his injuries in the hospital th<
same day. The criminal, Mohd. Ahsan, was given chase by
Assistant Sub-Inspector Chander Pal Singh and Was ulti-
mately arrcBtcd. His .questioning led lo the arrest of three
more accused.

Sihri Bundu Khan thus exhibited conspicuous courage and
a high sense of public duty which led to the arrest of noted
criminals,

2. 152779 RIFLEMAN GOPAL CHAND,
15 ASSAM RIFLES.

(Posthumous)

(Effective date of the award : 2nd December, 1984)

On the 2nd December 1984, Rifleman .Uopal Ohand wa;
the kadinp; scout of a special patrol, sent to destroy Nag;
ITostiles in position on a track to a Border Post. The Nag£
Hosti'cs had fortified the two cliffs in the Border Post area
and had laid an ambush about 1100 yards ahead. They hac"
laid a mine on the track and covered all approaches witt
automatic weapons. As Rifleman Gopal Chand reached the
ambush site, a hail of bullets was directed on the patrol
With utter disregard to his own safety, Rifleman Gopal Chand
charged on the hostiles. While doing so, he stopped over s
mine and as r, result both of his legs were blown off. Witr
his gallant fighting spirit, he dragged himself, i ; ̂ iic of tht
profuse bleeding from his legs and kept on firing at tfhc hoj<
tiles to prevent them from coming down from the amburf
site and imperil his patrol party. He continued his gallan
fight to the last.

Rifleman Gopal Chand thus displayed conspicuous bra
very, indomitnble courage, tremendous determinatioT), devO'
tion to duty of an exceptionally high order and laid down hi!
life, in the best traditions of the Army.
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3. MAJOR JAI BAHUGUNA (IC-25182) SM, VSM,
ENGINEERS

(Posthumous)
(Effective date of the award: 7th October, 1985)

Major Jai Bahuguna was the Deputy Leader of the Army
Everest Expedition 1985. He was responsible for opening
the route between Camp I and Camp II, which he accomr
plishcd in a record time of l i days. He thereafter establish-
ed route opening for Camps III and IV in three days'between
20th—23rd September, 1985. This enabled the expedition to
move at a rapid speed.

Major Bamiguna was the leader of Second Summit party
which was to provide support to the first Summit party on
the 7th October 1985 during tfaelr attempt on Mount Everest.
He controlled the situation on South Col on the 7th October
1985 when m an unfortunate accident Major Kiren Inder
Kumar slipped and died. Major Bahuguna attempted to
bring down the sick comrades and other members from South
Col on 8th, 9th and 10th October 1985 In very advene
weather conditions in the Erfverst region, but did not succeed.
He refused advice to desceiw to lower camps and stayed with
his sick rope-mates till he himself succumbed to the vagaries
of the atmosphere on Ilth October, 1985.

Major Jai Bahuguna thus displayed corupicuous gallantry,
leadership, esprnvde Corps and commaraderie in thii act of
supreme sacrifice.

4. 1258936 HAVILDAR INDRA BAHADUR
GURUNG,
ARTILLERY, ^

(Effective date of the award : 11th October, 19851
Havildar Indra Bahadur Gurung was one of the lead

climbers of the Army Everv Expedition 1985. He was a
member of summit teariSTthat reached South Summit 28,700
feet and Summit camp 27,600 feet on difficult days. He was
responsible for breaking trail all the way from Camp to South
Col on the 11th October 1985, where he flnWly reached his
comrades in on© of the most daring, difficult and tiring con-
ditions in extremely bad weather and snow blizzard. He
tried to rescue Lieutenant MUB Rao during the evening
hours from South Col but inspite of hi* best efforts, the officer
died.

Havildar Indra Bahadur Guning thus displayed conspicuous
gallantry and courage of a very high order.

No, 29-Pres,/86.—The President is pleased to approve the
award of 'Shaurya Chakra' to the undermentioned persons for
acts of gallantry :—

1. SHRI PARAM SINGH THAKUR,
MADHYA PRADESH.

(Effective date of the award: 3rd June, 1982)

On the 3rd June. 1982. at about 10.30 P.M., an armed
gang of eight dacolt* raided the houie of Shri Purem Singh
In village Kothora, District Sagar, Madhyn Prttdesh. Shrl
Param 9lngh, wflio was not pretext at that time, rushed to the
house on hearing about the raid from his brothers and
neighbours. He found one of the dacoits menacingly stand-
in « guard in front of the house. Tnsptte of the warnings
from the dacoit, Shri Param Singh faced the dacoft witW n
nwr« kthi. The dacolt fired from his gun, Shri Parami
Singh ducked and moved onward exhorting his men to pur-
sue the dacoits. This bold challenge unnerved the dacofts
and thev emerped out of the house and started running. The
villagers led by Shri Param Singh pursued them.

One of the dacoits flred a jpcond round toward Shri Param
Sineh. A neliet hit Wm in the knee which started Weeding
profusely and rendered him almost immovable. Before the
dnt-oit could charge twin Shrf Param Sinflh gave a decisive
latnS Wow o*i the dacoits hc^d and in quick succession gave
a Wow in the head of another dacoit who wa» holding f>
torch lii*t thui niuntruiff the scene into total darkness Shri
Duum «5innh disarmed pnother rtaroit with a stunninc lathi
Him1. This comnlcf'v demoralised fhe dacoits who made
pnfvi tV"-ir oscnne. One ininred rlaroit with a sun anti n
itr.Tn of cartridge? was caught, but later he succumbed to his
injuries.

Shri Parnm Rineh thus slinwecj ereat presence of mind,
rrnirnpf and willantry in facing eicV «rmed dacoits unmind-
ful of the risk Involved to his own life.

2. G/108767 OPERATOR EXCAVATING MACHINERY
ZALAM SINGH,

(Effective date of the award ; 19th February, 1984)

In February, 1984, heaviest snow fall of the last two decades
occurred and snow upto 8 to 10 feet got accumulated on
Jammu Kashmir National Highway and consequently on 19th
February, 1984, Kashmir Valley was cut off from rest of the
country. Operator Excavating Machinery Zalam Singh was
detailed for snow clearance on the National Highway with
two other snow clearing Rolba machines under the super-
vision of Shri Satendra Kumar. While he was doing the snow
clearance on the 19th February, 1984 at 1130 hours, two
forward snow clearance machines got buried under heavy
snow avalanche. Shri Zalam Singh gathered courage, walked
through chest deep snow upto buried Rolbas and extricated
his incharge and two other operator from under the snow.
With the only machine left, he continued suow clearance
operation, encountering numerous active avalanches, hostile
weather high velocity winds with drift snow of 90—100 kmfah
and temperature of minus 9°C and succeeded in clearing the
road for traffic upto South Jawar Tunnel on 23rd February,
1984.

Shri Zalam Singh thus, displayed courage and devotion to
duty of a high order under exceptionally hostile weather con-
ditions,

3. FLIGHT LIEUTENANT SATISH PURSHOTTAM
APARAJIT (14069), ACCOUNT

(Effective date of the award 28th February, 1984)

Flight Lieutenant Satish Purshottam Aparajit wai a member
of the successful Trans-Himalayan Motor Expedition, The
expedition drove through frozen wastes, ravine deserts at
high altitude and over 15 mountain passes facing hostile winds
Jashing against the rocky terrain in sub-zero temperatures,
avalanches and storms. On the 28th February, 1984, one of
the vehicles of the expedition met with an accident and fell
down a cliff of over 1,000 metre. Fit Lt Aparajit descended
for rescue by using rapelling rope down a vertical rock face
into the ravine covered with thick undergrowth to carry out
search for the casualties. He was able to find one of the
members who had suffered multiple fractures. After having
given him mouth to mouth respiration, he quickly brought a
doctor to him for rendering medical aid. Thereafter ho
brought up the wounded member of the team on his back
most of the way, When he was climbing the last vertical
rock, the anchor of the rope gave way and he slipped more
than 100 feet but was lucky to survive. He held on to the
wounded member of his team with great determination and
brought him safely to the roadhead.

Flight Lieutenant Satish Purshottam Aparajit thus displayed
indomitable courage, team spirit and sense of selfless service.

4, 40444969 COMPANY HAVILDAR MAJOR PRATAP
SINGH, GARHWAL RIFLES.

(Effective date of the award : 8th March, 1984).

On the 8th March, 1984, during an operation launched to
intercept Infiltrating groups of Mizo National Front Hostile*
nttenvptinp to enter Mizoram from Bangladesh, Company
Havildnr Major Pratnp Singh of a special patrol was asked to
carry out search and destroy the mission. Displaving tremen-
dous determination, he reconnoitered the thickly forested
mountainous area. He led his patrol over the most Inhos-
pitable terrain for seven days to trace movements of hostilesi
and thereafter selected an ideal ambush site to achieve total
surprise. On 19th March. 1984. his wrseverance bore fruit
when three hostiles entered the ambush site. On beinq chal-
lenged, the leading hostile opened fire on Companv Havildar
Maior Pratan Singh with a semi-automatic rifle. Undeterred
hv the fire, be signalled his patrol to open fire. Firing from
his own Machine Ca>rbine, he shot dead the leader of the
jrrovm. Inspired bv his leadership, the reserve jrronn of his
patrol went in pursuit of the other two fleeinjr hostiles, vho
were shot dead in the encounter. One semi-automatic rifle,
one pistol, on<- ijreriflde and 75 rounds of ammunition were
recovered in this action,

Havildar Major Pratap Singh thus displayed conspicuous
oallantrv, professional competence and devotion to duty of a

high order. '
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5. G/85328 OPERATOR EXCAVATING MACHINERY
GOVIND RAM. (Posthumous)

(Effective date of the award : 8th March, 1984).

Operator Excavating Machinery Govind Ram was deployed
with his dozer for formation cutting task on a hill road 'Gull'
to 'Mohar' in lammu and Kashmir. On the 8th March, 1984,
at 1630 hours, when he was steering the dozer to a safe place
after the days hard work, a sudden move of earth from top
of the hill was noticed by him. Unconcerned about his per-
sonal safety, he kept steering the dozer from sliding down
the valley. In the process, he came under the falling debris
and died.

Shri Govind Ram thus displayed operational excellent skill,
courage, great determination and devotion to duty of a high
order.

6.Kumari Savita Goel,
Yamuna Vihar,
Delhi.

(Effective date of the award : 31st March, 1984).

On the 31st March. 1984, alt about 12.30 p.m., five armed
desperadoes entered the house of one Shri I. C. Goel in
Yamuna Vihar, Delhi. Two of them carried loaded country
made pistols, while the remaining three were armed with
knives. They asked Shri Goel, who was present in the draw-
ing room to hand over all the valuables. Shri Goel, grappled
with one of the desperadoes but the desperadoes started beating
him mercilessly. On seeing; this, Kumari Savita. 14 years
old daughter of Shri Goel, rushed from the kitchen and
caught hold of one of the desperadoes. The desperado
threatened her with a knife but she did not leave him. At
this stage one of She desperadoes fired at Shri Goel. thereby
seriously injuring him and also injuring Savita. The five
desperadoes then came out of the house and fanned out in
different directions. Kumari Savita. who was badly injured,
chased the desperadoes to some distance and cried for helt».
On this the public gathered and chased the desperadoes. In
the meantime, the police reached the spot and followed the
desperadoes and apprehended one of them.

Kumari Savita Goel thus displayed exemplary courage and
gallantry in the face of arm^d deceits.

7. 7115305 NAIK RAM KUMAR MISHRA, EME.
(Posthumous)

(Effective date of the award : 7th April, 1984).
Vehicle Mechanic Naik Ram Kumar Mishra was on annual

leave at his home in villas;? Khusrupatti. District Madepur
(Seharsa). Bihar^ On the night of 7th April, 1984, the deceits
attacked his village. Undeterred by .the grave danger to. lj's
life and knowing fully that be was not armed he immediately
rushed to the rescue of his neighbour Saligram Jha. He
grappled with two of the dacoits and pinned them down.
When other -dacoits failed to release them from "his grip,
another dacoit shot at Naik Ram Kumar Mishra and killed
him.

Naik Pam Kumar Mishra thus exhibited conspicuous gal-
lantry and sensei of civic duty of a very high order.

8. G/8769 M. DRIVER MECHANICAL EQUIPMENT
THAKUR DASS .

(Effective date of the award : 10th April, 1984)

Driver Mechanical Equipment Thakur Dass of 166 For-
mation Cutting Platoon was deployed as dewrer operator on
formaiton cutting of Road Kaylntr-Tato. This road passes
through extreme hard-rock areas with steep slopes involvini?
very high vertical ci.it*. On the 10th April. 1984. durine the
performance of h;s, diit;*<:, >chn Thakur Dass was caueht in
a slide and was buried und~'- t^e debrk n1oncrW;tn ft's
machine. At this juncture, despite prnve injuries to hie
person. Shri Thakur Dass did not lose his ©respire of mind
and with cool determination, courage and devoticn t- duty.
he manoeuvered the dozer and extricated it to a safe area
away from the slide. In the process, he sustainH severs
iininries on legs and on left hand & lost normal t w o '
limbs.

Driver Mechanical Equipment Thakur Dass tbm disnlivcd
>~ourage professic-ri competence and devotion to duty of a
high order. :

9. JC-10015 SUBEDAR MOHAN SINGH, ARTILLERY.

(Effective date of the award : 14 May, 1984)

Subedar Mohan Singh was deployed as an Artillery Ope-
rator at a defence post, Gorkha Ridge. On the 14th May,
1984, N all; Ram Singh of his unit had his right leg blown
off by a mine, when he slipped and fell into the mine field.
Naik Ram Singh was iying insids the mine-field and his
wound was bleeding prcfescly. No one was prepared to
enter the dangerous minefield. Subedar Mohan Singh volun-
teered himself and also motivated 3 other Ranks, to go with
him- He left his party on the outskirts and gallantry pro-
ceeded into the minefield. He pulled Naik Ram Singh and
carried him on to the rock away from the mines. Later
Naik Ram Singh's right foot was amputated but his life was
saved.

With complete disregard to his personal safety Subedar
Mohan Singh thus displayed courage, initiative and boldness
in volunteering to rescue a comrade.

10. JC-74856 SUBEDAR NAIB SINGH MAHAL,
PUNJAB.

(Effective date of the award : 6th June, 1984)

Subedar Naib Singh Mahal was Incharge of a patrol on
suiveilance task on the International Border with Burma. On
the 6th June, 1984 his patrol suddently came upon Naga
hostile washing his clothes in a 'Nala' and apprehended him.
Immediately they encountered a volume of fire from hostiles.
Showing skilled combat readiness, he led counter assault and
destroyed the hostile camp. In. this action six Naga hostiles
were killed, one captured with two M-21 (Chinese) Riles,
61-M-21 lives round and a number of incriminating docu-
ments were confiscated. . From the confiscated documents
information about the formations of the National Socialist
Council of Nagaland were obtained, which helped in follow-
up action.

Subedar Naib Singh Mahal Singh .thus displayed courage
presence of mmd, leadership and devotion to duty of a verv
high order. 7

11. 4170764 LANCE NAIK RAN JIT SINGH
KUMAON. (Posthumous)

(Effective date of the award : 6th June, 1984)

On the 6th June, 1984, Lance Naik Ranjit Singh, Kumaon
Kegiment was ordered to clear extremists from ope of the
buildings of religious place. This building was heavily forti-
fied and held by highly motivated suicide squades of terrorists
As expected, the Company's advance came under heavy fire
Horn Medium and Light Machine Guns and suffered casual-
ties. Lance Naik Ranjit Singh noticed that one Light
Machine Gun firing from the paraped wall to the left of the
building was holding back the advance of his party. With
a. daring, initiative, he charged at the machine gun post, killing
the extremist gunners on the spot. In the process he was
himself hit by, a burst from that Light Machine Gun. How-
ever, the Company resumed its advance without further
casualties At the end of the encounter the body of this
brave soldier was found lying between the bodies of the two
extremist gunners. "

' , J f « e Naik Ranjit Singh thus, displayed conspicuous
gallantry indomitable courage, devotion to duty of a very
ftf A<rmyr ] a i d d o w n h i* 1 ^ in the highest traditions of

12. 4064837 RIFLEMAN DEVENDPR PRASAD
GARHWAL RIFLES. * (P^thumous)

(Effective date of the ward : 7th June, 1984)

On the night of the 6th/7th June, 1984, a patrol of 8 Other

shooter was the scout of this search partv As the search- of

exremist fire charged at the main door and broke it open

mnmlV^A?1??- *? r e 3 C h t h e r o c f toP to apprehend0^extremist. At tins juncture an extremist hiding behind the
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wall on an adjacent roof-top shot Rifleman Devender Prasad
in the back, killing him instantly.

Rifleman Devender Prasad thus displayed conspicuous
courage, valour and devotion to duty of an exceptionally
high order.

13. Captain Yadvinder Singh Mahiwal (JC-38363), Dogra
Regiment.

(Effective date of the award : 9th June, 1984)
On the 9th June, 1984, Captain Yadvinder Singh Mahiwal

while commanding a rifle Company of 12 Dogra Regiment
got information that some extremists were hiding in a village
in his area of operation. He immediately led a search party
and as he approached the house of Jagjit Singh, a suspected
extremist, he saw two armed men taking position on the
windowsiil. With cool courage he broke into the house and
in a lightning move pounced upon Jagjit, overfowertd him
and snatched away his weapon. Ihe other extremist jumped
out of the window and ran away. With uttar disregard to
his personal safety, he immediately chased the extremist. He
captured the armed extremist before he could fire. In this
action one Chinese Self Loading Rifle, one 7.62 mm Self
Loading Rifle, 340 rounds of 7.62 mm, .38 pistol 3 rounds
and 22 rounds of .22 pistol were recovered.

Capt. Yadvinder Singh Mahiwal thus displayed gallantry
courage and devotion to duty of a very high order.

14. Colonel Ranjit Singh Mavi (JC-126373, Infantry.
(Effective date of the award : 11th June, 1984)

On the 11th June, 1984 Colonel Ranjit Singh Mavi, Colonel
Administration of a Mountain Division was detailed by his
General officer Commanding, to make an on the spot assess-
ment of the troops morale iti the wake of events which had
taken place in Punjab. After spending a few hours in that
unit Colonel Mavi heard noise of firing, while driving back
to Headquarters in the night. He immediately drove back to
the unit unes and found that the men had broken open the
gates and armed themselves. As he could not find any unit
officer he took the courageous initiative of taking charge of
the situation Undaunted bv grave and immediate danger
to his life, and in the face of wild firing by misguided sol-
diers, he moved from one company line to the other, and to
the unit magazine. By his exemplary qualities of leadership,
he was able to prevail over the men and establish his com-
mand and control, resulting in their laying down arms by
0700 hrs the next day.

Colonel Ranjit Singh Mavi thus displayed corispicous
courage exemplary leadership and devotion to duty of a high
order.

15. Captain Arvind Kumar Sinha (JC-40410) Garhwal
Rifles.

(Effective date of the award : 12th June, 1984)

Captain Anvind Kumar Sinha, Commander, Kachai in
Manipur, was tasked to locate a suspected underground hide-
out and apprehend the hostiles. He meticulously planned an
operation and on the 12th June, 1984, at 0800 hrs, he along-
with a patrol party left for the assigned mission. At 0900
hrs, the patrol approached the village Kachai Thikker
through a teachers jungle trail, completely avoiding detec-
tion. But when they neared the second house of the village
a dog tied in front of the third house started barking vigo-
rously. Captain Sinha being suspicious ran to this door and
saw two men escaping through the maize field. He rushed
behind them, ordering his men to follow suit.

After an anxious chase, one hostile got stuck in a, thorny
bush. Captain Sinha pounced upon him, but while doing
so, his carbine got stuck in the bush and fell off. A hand
to hand scuffle ensued in which at one stage, the hostile
managed to pin down the officer and fired at his head. Fortu-
nately, no ammunition was left in the pistol. Desparately
the hostile began hammering on the officer's head and blood
drained over his face. Unmindful of the injuries sustained
by him Captain Sinha did not give in and ultimately over-
powered the hostile. But the hostile managed to wriggle
out and scanter to the jungle nearby. Captain Sinha fired at
his leg and felled him down.

On interrogation the hostile reveailed that he had ran away
from jail in July 1983 and that his gang was to ambush an
Army Convoy in Kachai area. One M 22 sub Machine Gur
one M 20 pistol, Rocket Detonators, Hand Grenade and
huge quantity of ammunition was recovered from him.

Captain Arvind Kumar Sinha thus displayed conspicuous
bravery courage and devotion to duty of a high order.

16. 4169678 Lance Naik Chanchal Singh, Kumaon.
(Posthumous)
(Effective date of award : 23rd June, 1984)

On the 23rd June, 1984, Lance Naik Chanchal Singh, while
accomplishing an extremely difficult assignment on an obser-
vation post at high altitude under adverse climatic conditions,
was hit by hostile fire. Despite his injury and unmindful of
risk to his life, he presisted on completing him mission and-
in the process succumbed to the injuries.

Lance Nak Chanchal Sngh, thus, exhibited exemplary
courage, determination and devotion to duty of a very high
order.

17. 4168823 Paid Acting Naik Ram Maher Singh, Kumacn.

(Effective date of the award : 5th July, 1984)
Paid Acting Naik Ram Maher Singh was deployed in the

forward areas in the Northern Sector for maintenance of
tele-communication link to some of our forward posts. On
the 5th July, 1984, tele-communication link had to be re-
established to a forward post a number of times because of
repeated damage to the line by heavy hostile fire. On one
such occasion, Paid Acting Naik Ram Maher Singh was hit
by machine gun burst and was severely wounded. Unmind-
ful of risk to his life and despite injuries, he completed his
task of, re-establishing the vital tele-communication link.

Paid Acting Naik Ram Maher Singh, thus, exhibited exem-
iplary courage, determination and devotion to duty of a high

18. Second Lieutenant Shailesh Kumar (Posthumous)
(IC-40855), (Bihar).

(Effective date of the award : 10th July, 1984)

On the 10th July, 1984, Second Lieutenant Shailesh Kumar
was ordered to move with 10 other Ranks to assist Captain
Rajvi Vatsa in searching out extremists in a Village in
Amritsar District. Within ten minutes, he alongwith his de-
tachiment reached the village and climbed the roof top of
one of the houses. On reaching the roof top a volley of fire
the houses. On reaching the roof top a volley of fire of wea-
of weapons of all sorts came from the house of the Sarpan:h
Jathedar Mohan Singh. Second Lieutenant Shailesh Kumar
sustained serious injury. Unmindful of the injury, he moved
up to the parapet of the roof top and fired a sten burst on
Jathedar Mohan Singh, and kept on directing the fire from
different directions on the extremists simultaneously taking
care to avoid killing of innocent persons. Second Lieutenant
Shailesh Kumar succumbed to the injuries in the process of
directing the controlled fire.

Second Lieutenant Shailesh Kumar thus displayed cons-
picous courage, leadership and, devotion to duty of a very
hieh order.

19. Captain Prabhjyot Singh Gyani (IC-39361), Dogra
Regiment.

(Effective date of the award : 12th July, 1984)
On the 12th July 1984, Captain Prabhjyot Singh Gyani, whose
company was deployed very close to the International Border
and given the task to flush out extremists from have rural
areas, received information that Lakha Singh a notorious
smuggler a>nd an extremist was accompanying a marriage party
in village Rokhe. He immediately led a patrol to apprehend
him. On seeing them, Lakha Singh escaped into the fields.
Captain Gyani chased the extremist knowing fully well that
Lakha Singh was a hardened criminal and heavily arrcd.
He moved swiftly and. using good field craft pounced upon
him, snatched his pistol and captured him.

Captain Prabhjyot Singh Gyani thus displayed indomitable
courage, devotion to duty in apprehending the extremist at
great risk to his life. .
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20. JC-76942 Subedar Major Lall Bahadur Chhetri,
8 Gorkha Rifles.

(Effective date of the award : 4th August, 1984)

On the 4th August, 1984, Subedar Major LaU Bahadur
Chhetri was deputed to accomplish an extremely difficult
assignment in. the forward, areas in the Northern Sector.
Despite adverse circumstances, and under hostile lire, he led
n patrol very dose to tlie adversary s position and accomplished
his tusk, unmindful ojt his personal safety.

Subedar Major LaU Bahadur Chhetri thus, exhibited con-
spicuous courage and dedication to duty of a high order.

21. Captain Jaswant Pratap Singh Uadcja (SS-30575),
Army Ordnance Corps.

(Effective date or the award : 13th August, 1984)
On the 13th August, 1984. Captan Jaswant Pratap Singh

Jaocja was returning from his home station Norbi to Delni.
While he was waiting ior his train at VVankaoer Railway
Station, lie observed two men attacking a Constable of Wan-
kaner Railway Police out-post with a sword and & lathi.
Jrle saw tho assaulted Constable bleeding protusely and rush*-
ed to save him from the assailants. He toot the man with Me
sword in his grip and tried to disarm. Uim. In the meantime
the other criminal started giving lathi blows ion turn. When
he tried to catch he stick with one hand, the man with the
sword escaped from his grip and started running. He pur-
sued hmi and when ho was about to apprehend him the
cnminal tunned back and swung his sword at him. Captain
Jadeja managed to snatch the sword from the criminal WHO
was apprehended, wih the help of the public. In the scuffle,
he received injury on his lelt temple and deep cuts on the
fingers of his left hand from the sword. The culprit was
thereafter arrested.

Captain Jaswant Pratap Singh Jadeja thus , displayed exem-
plary courage in saving the life of a CoD8tabl& and appre-
hending a notorious criminal at great peril to his life.

22. 1543318 Lance Naik Puran Singh, (Posthumous)
Engineers.

(Effective date of the award : 22nd August, 1984;

On the 22nd August, 1984, Lance Naik Puran Singh went
to the house ol Lance Naik Jbalwmder Singh of the Regiment
located at Baiiagarh (Bhopal) to hand over some documents
to the individual. On reaching, he saw Lance Naik Balwinder
Singh's house hi fire and his wife was shouting for help to
save tho lite ot her children who were inside. Unmindful
of his own safety, Lance Naik Puran Singh rushed into the
house and brought out two children inspite of flames leaping
all over. He then came to know that third child, aged five
and half years, was still inside. By this tune, the house
has been completely engulfed in, fire. Undaunted, he again
went inside, picked up the child and brought him out through
the maze of flames. Unfortunately, by this time, Lance
Naik Puran Singh's clothes had caught fire and he was burnt
badly. But even then, he showed tremendous courage and
will power ajid started running with tho boy in his arms,
towards the Military Hospital, where he finally collapsed.

Lance Naik Puran Singh, thus displayed conspicuous
courage, gallantry and selflessness of the highest order at
the cost of his own Me.

23. Captain Bahadur Singh Bisht (IC-36840),
Gorkha Rifles.

(Effective date of the awerd: 3rd Sept. 1984)

Gn the 3rd September, 1984, at about 2300 hours. Captain
Bahadur Singh Bisht received reliable information about the
likelihood of self-styled Corporal Joseph Anal of the National
Socialist Council of Nagaland, a hard core insurgent, making
a bid to cross Manipur river near village sherou in the early
hours of 4th Sept 1984. Captain Bisht decided to establish two
ambushes, where the river was fordable. He himself took
charging of the ambush site through which the insurgent was
most likely to move. On the 4th September, 1984, at 0445
hours, self-styled Corporal Joseph Apa] walked into the
ambush and, was immediately challenged by Captain Bisht.
The insurgent drew out his pistol and fired three rounds at

the officer and tried to get away. Undeterred he gave hot
chased and with tho help of Havildar Bom Bahadur Bisht,
pounced upjon the insurgent and overpowered him. A
Chinese pistol M-20 and 2 magazines were received from his
person.

Captain Bahadur Singh Bisht thus displayed exemplary
courage, leadership, and devotion to duty of a high order.

24. Flight Cadet Mohinder Jeet Singh Bain* (172220)
Flying (Pilot) under Tmlnng.

({Posthumous)
(Effective date of the award : Hth Sept. 1984)

On the 8th Sept. 1984, Flight Cadet Mohinder Jeet Singh
Bams, who was undergoing Advance stag© training at an Air
Force Training Institution, was authorised to fly a Low Level
Navigation sortie with a chase pilot. Just after take off, be
experienced an engine flame-out. Facing the most critical
emergency in a single engine jet aircraft. Fit Cdt Mohmdcr
Jeet Singh Bains, inspite of his very limited experience as a
trainee pilot, was calm. He turned the stricken aircraf t away
from heavily populated areas to head for a lake in order
to avoid loss of lives on the ground and damage to civilians
property. Thereafter, following tha drills he had been taught,
he jettisoned the canopy and put the aircraft smoothly down,
wheels up, on the edge of the lake. The aircraft skimmed
along the water and slowed down about three hundred
meters into the lake, then nosed into settle wings level on the
bottom, twenty feet down. Underwater, Fit Cdt Bains un-
strapped himself from his seat and his parachute, disconnect-
ed his oxygen tube and came out of the cockpit. But im-
mediately he got entangled in the weeds in the lake. Though
weighed down by his boots and overalls, he made a tremen-
dous effort and almost reached the surface but the weeds
pulled him down. He attempted to remove his boots and by
the time he unlaced one, he had suffocated and drawned.

Flight Cadet Mohinder Jeet Singh Bains thus displayed
cool courage, presence of mind and a high sense of respon-
sibility.

25. Pilot Officer Radha Krishna Balabhadra (17326-A),
Flying (Pilot).

(Effective date of the award : 25th September, 1984)
On the 25th September, 1984, pilot Officer Radha Krishna

Balabhadra was authorised to carry out his fourth sortie on
MIG aircraft. During the course of the flight at an altitude
of 10 Kms., the canopy perspex of the aircraft shattered and
as a result raining glass and plastic fragments fell on him.
The aircraft was left with only jagged remanants of the
canopy on the left side. The tremendous air blast made it
extremely difficult and hazardous for the Officer to even
open his eyes and look ahead. Simultaneously ho also ex-
perienced the accompanied shock of explosive decompression.
Pilot Officer Balabhadra, with negligible experience on such
aircraft exhibiting great alertness, confidence and coolness
descended repidly, selecting the Identification on. to emer-
gency, and carried out a safe landing having catered for the
extra speed and power required due to the damaged state of
the aircraft.

Pilot Officer Radha Krishna Balabhadra thus displayed
courage, confidence, presence of mind and a high sense of
flying skill.

26. Colonel Ram Krisham Bansal (TC-31300).
Army Postal Service Corps.

(Effective date of the award : 1st November, 1984)

On the 1st November, 1984, Colonel Ram Krishan Bansal,
while proceeding on temporary duty to Calcutta by train,
found that violent mobs at Tundla and Shikohabad stations
were manhandling and killing members of one community,
including army personnel belonging to the community. He
patrolled the tram and got all the members of the commu-
nity shifted to First Class and ACC First Class compart-
ments of tho train. He himself stood at the door and did
not allow any miscreants to enter compartment risking his
own life. He also passed instruction to post adequate Police
Guards at Subsequent stations to ensure the safety of the
people.



PART i~ SEC. lj THE GAZETTE OF INDIA, MARCH 22, 1986 (CHAlTRA 1, 190*) 271

Colonel Ram Kxishan Bansal displayed initiative, courage,
presence of mind and a high tense of public duty.

27. JC-87387 Subedar Sakharam Daji Khot, Maratha
light Infantry.

(Ijgective date of the award : list November, 1984)

On the 1st November 1984. at 1300 hours, on being
informed that rioters had collected around Kabadi Bazar
and had entered into the houses of a particular community,
with criminal intention, small groups of troops were sent to
search the houses. Suljedar Sakhaiam Daji Knot entered a
house with three other ranks and was immediately c011*
fronted with approximately ten armed rioters, who had
encircled a whole family belonging to a particular commu-
nity and were about to kill them. He let out a war cry and
jumped on the goondas with complete disregard to his per-
sonal satety. One of the goondas opened fire with his pistol
which luckily missed Subedar Knot. Emulating his gallan-
try, his comrades joined him in overpowering the goondas.
thereby saving the lives of a family,

Subedar Sakharam Daji Knot thus displayed courage and
dedication to duty in apprehending the culprits.

28. 220058 Warrant Officer Harkanwal Krishan
Sharma, Equipment Assistant.

(Effective date of the award : 1st November, 1984)

On the, 1st November. 1984, Warrant Officer Sharma. who
wag residing in Palam Colony area, which was very badly
sheltered by him. Warrant Officer Sharma maintaining ciuim,
munity in his house to save their lives from the rioteers. In
doin# Ibis, Warrant Officer Shanrm risked the lives of his
own family members as the rioteers got some hint that the
minority comunity members were hiding in his house. They
•unrounded the house and threatened Warrant Officer Sharma
with dire consequences if he did not hand over the people
sheltered by him. Warrant Officer Sharma maintaining calm,
tfied to convince these miscreants that his house did not
shelter any body. Not fully satisfied, the rioteers continued
to keep watch pn his house and his activities. On the night
of 2nd November, 1984, Warrant Officer Sharma found an
opportunity and evacuated fist batch of six members of one
family sheltering in his house. However before the second
lot of 6 people could be moved to safety, the rioteers once
again surrounded the house. Warrant Officer Sharmu. puttins
his own life at serious risk, argued with the rioteers and did
not allow them to enter his house, His house remained sur-
rounded by miscreants for 48 hours and he himself remain-
ed outside ceping their attention diverted. After two days,
the family of 6 member* was evacuated.

Warrant Officer Harkanwal Krishan Sharma thus display-
ed exemplary courage and presence of mind in extremely
adverse circumstances at grave risk to his own life and lives
of his family members.

29. JC-110918 Subedar Harendra Singh Negi, Garhwal
Rifles.

(Effective date of award : 2nd November, 1984)

On the 2nd November, 1984, Subedar Harendra Singh
Negi, 7 Garhwal Rifles, was travelling by Frontier Mail,
along with two officers, three Junior Commissioned Officers
and two civilians. As the train neared Modinagar, a violent
mob started attacking passengers, belonging to a particular
community. Subedar Negi, with utter disregard to his perso-
nal safety, prevented, the mob from enterine the coach.
Once again when the train neared Jamuna Bridge, Delhi,
the mob attacked the members of a community in the coach
in which he was travelling, Fearing the worst, he took timely
decision of guarding the doors of the coach to prevent
entry of the mob. He ordered Naib Subcdur Madho Ram to
guard one of the doors while he remained at the other door.
He shouted that those inside were Army officers and the
mob would have to kill him before any member of the
particular community was touched. Showing immense cou-
rage, be prevented certain death of some of the passengers.

Subedar Harendra Singh Negi thus displayed initiative,
courage, presence of mind end very fine example of coma-
raderie in the highest traditions of the Army.

30, JC-13OO39 Naib Subedar Madhu Ram,
Jammu and Kashmir Rifles.

(Effective dale of the award : 2nd November, 1984)

On lhe l*t November, 1984, Naib Subedar Madhu Ram,
while proceeding on temporary duty, was travelling by Fron-
tier Mail from Amritsar to Delhi. There were seven passen-
gers belonging to a particular community travelling m the
compartment, alongwith him. On the 2nd November, 1984,
when the train reached Modinagar, a violent mob attacked
the train with stones and iron bars at a number of places.
With utter disregard to his personal safety, Naib Subedar
Madhu Ram persuaded and Interceded with the mob to spare
the lives of his co-passengers. At one stage he was trampled
by the mob. However, he remained firm and stated that co-
passengers were his superiors and country men and that it
was he who should be killed first before any harm could be
done to them. Thus he managed to1 evict the mob from the
coach. Throughout the journey, he displayed exemplary
courage, rose above the call of duty and stoud for commu-
nal amity.

Naib Subedar Madhu Ram thus displayed exemplarj
courage and presence of mind in saving the lives of hi* co-
passengers.

31. Captain Ajay Kumar Das (IC-39491), Sikh,

(Effective date of the award : 2nd November, 1984)

Captain Ajay Kumar Dus was the post Commander of t
post in Mizoram and was given the last of apprehending one
of the most notorious groups of insurgents, which had beer
terrorising the local population and indulging in violent acti
vities. Captain Dus obtained reliable intelligence about the
group and planned an effective raid to the hideout of the
insurgents. On the 6th November, 1984, at 0255 hours, bt
approached the hideout by boat rowing against the curren
in a fast flowing river. Captain Das personally led lh<
assault group and was fired at by the insurgents resulting ir
severe injuries to a member of the patrol. Undeterred anc
without caring for his personal safety, he returned the fir<
and directed his men to continue their assault. Suddenly one
hostile jumped from the Jhoom hut and tried to make gooc
his escape. Captain Das acted with cool courage and con-
siderable presence of mind, chased the hostile and in the face
of stiif resistance, apprehended him. The hostile who was
injured in the encounter and later succumbed to his injuries
was identified as self styled Lieutenant Malswama.

Captain Ajay Kumar Das thus displayed a very high degree
of professional competence, exceptional valour, cool courage
and devotion to duty of a high order.

32. 3379219 Sepoy Daljit Singh, Sikh,

(Effective date of the award : 6th November, 1984)

Sepoy Daljit Singh was a member of a patrol led by Cap-
tain A. K. Das, which was to raid a Jhoom. hut near Hatoki
post in counter-insurgency area of Mizoram, on the night
of 5th/6th November, 1984. When the patrol assaulted the
hideout of the insurgents, the hostile sentry opened fire and
Sepoy Daljit Singh received multiple gun shot wounds. Inspite
of his serious injuries and even having lost one eye, Sepoy
Daljit Singh continued his advance alongwith the assault
group and tired back on. the hostiles. He actively assisted
the group in injuring and apprehending one self-styled Lieute-
nant Malswama and a self-styled private Van Erga. Both
the apprehended hostilcs later succumbed to their injuries.

Sepoy Daljit Singh thus displayed conspicuous gallantry,
courage, and devotion to duty of a very high order.

33. G-155130 Vehicle Mechanic Balbir Singh, (Posthu-
mous)

(Effective date of the award : 12th December, 1984)

Vehicle Mechanic Balbir Singh was associated with snow
clearance operations ut Khar Jungle Pass at a height of 18380
feet from the beginning of winter season 1984-85 and assign-
ed the job of repairs to the plants, machinery and vehicles
deployed at an altitude of 17000 feet and above. On th«
12th December, 1984, dozer working at Khardtmgla top had
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become defective and the snow clearance between Glacier
Bridge and Kilometre 43 could not be carried out. It was
very essential to repair the dozer at Khardungla top and to
move it towards Kilometre 43. In addition, two dozers at
the site had also to be repaired on top priority so that these
could be deployed on snow clearance operation at the earliest.
Under continuance snow fall, sub zero temperature and the
brinding blizzard, Vehicle Mechanic Balbir Singh worked un-
tiringly and repaired all the dozers by the evening of the
12th December, 1984. While leading the repaired dozers
to the site a big snow slide swept the vehicle in which Shri
Balbir Singh was travelling down the valley side and he got
buried under the snow.

Vehicle Mechanic Balbir Singh thus displayed exemplary
courage and devotion to duty in utter disregard of his per-
sonal safety in reparing the dozers for road clearance.

34. G/154885H MT Driver Kunjukunju Peethambaran,
(Posthumous)

(Effective date of the award : 12th December, 1984)

In December, 1984, G/154885H MT Driver Kunjukunju
Peethambaran was deployed on both sides of Khardungla
Pass at a height of 18,000 feet aad above in Ladakh aiong-
with his vehicle for carrying the snow clearance pa; ties.
The Pass was under heavy snow fall and high velocity winds
and snow blizzards was a common occurrence. This job was
very risky and required a lot of courage to drive the vehicle
across the Pass under such adverse climatic conditions.

On the 12th December, 1984̂  the road North side of
Khardungla Pass was closed due to snow and wind drifts.
Certain vital stores / equipment were to be inducted across
immediately. Unfortunately both the dozers working on the
other side of the Pass had become defective and it was de-
cided to induct additional dozer and a Schmidt Snow Cutter
Machine from the Southern side. The party left Khardungla
top in the evening of 12th December, 1984, in the vehicle
driven by MT driver K. Peethambaran. It was snowing
heavily and visibility was restricted to only a few metres.
When the vehicle crossed the Glacier Bridge it started slip-
ping and could not negotiate the upward slope. The vehicle
was pulled by the dozer. The vehicle had hardly covered
200 metres stretch through the thick lays of snow when a
big snow slide from hill-side swept away the vehicle towards
the valley side in a few seconds. The vehicle and its occu-
pants including .Shri Kunjukunju Peethambaran were buried
under the snow! As a result Shri Kunjukunju Peetham-
baran died.

Shri Kunjukunju Peethambaran. thus displayed exemplary
courage and dedication to duty in utter disregard to his per-
sonal safety.

35. G/134679X Operator Exacavating Machinery Valapu
Yogaiah

(Posthumous)
(Effective date of the award : 30th December, 1984)

Due to heavy rains on the night of 30th/31st December,
1984, a land slide occured at kilometre 159.9 on National
Highway (Jammu-Srinagar). The traffic on the road came
to standstill and hundreds of vehicles got stranded on both
sides of the slide point. Operator Exacavating Machinery
Valapu Yogaiah was detailed with his dozer to clear slide.
With his exceptional courage and skill he cleared the road
slide against heavy odds of falling boulders under poor visi-
bility. When Shri Valapu Yogaiah was on the site, another
fresh slide got activated and a few passenger buses got trap-
ped. Shri Valapu Yogaiah displayed exceptional courage
and again started clearing the slide with his dozer. At this
moment, a massive boulder came hurtling down the hill and
hit him on his head and took the dozer operator alongwith
the dozer down the valley. Shri Valapu Yogaiah died on
the spot.

Shri Valapu Yogaiah thus displayed exemplary courage
and extreme devotion to duty without caring for his personal
safety.

36. 9921842 Sepoy Chhewang Thundup.
Ladakh Scouts. (Posthumous)
(Effective da!e of the award : 27th February, 1985)

On the 27th February, 1985, Sepoy Chhewang Thundup,
while on duty in the forward areas in Northern Sector, came

under heavy hostile fire. Unmindful of risk to his personnel
life, he held to his position and returned the hostile fire. In
the process he was grievously wounded and laid down his
life. .

Sepoy Chhewang Thundup thus exhibited exemplary
courage, resolute determination and devotion to duty of a
very high order.

37. Major Suresh Kumar Gadhok (IC-32130), Artillery.
(Posthumous)

(Effective date of the award : 30th August, 1985)

On the 30th August. 1985, Major Suresh Kumar Gadhok,
while on a reconnaissance mission in forward areas in the
Northern border flew his helicopter in poor, visibility and
inclement weather. During the flight, the helicopter came
under hostile fire grievously wounding the officer. Strapped
to his seat, and hit by a machine gun burst, Major Gadhok
laid down his life while carrying out an important assign-
ment in guarding the frontier of his mother land.

Major Suresh Kumar Gadhok thus exhibited conspicuous
courage, determination and devotion to duty of a very high
ordei.

38. Captain Virander Singh Guleria (IC-31042), Artil-
lery.

(Effective date of the award : 30th August, 1985)

On the 30th August, 1985, Captain Virender Singh
Guleria while on a reconnaissance mission in forward areas
in the Northern border, flew his helicopter in poor visibility
and inclement weather. During the flight, the helicopter came
under hostile fire. The aircraft was severely damaggd. Cap-
tain Guleria was himself injured and his co-pilot was also
grievously injured. Despite the adverse circumstances, he
piloted the damaged aircraft to transport his grievously in-
jured co-pilot for immediate medical attendance to the Base
Camp.

Captain Virender Singh Guleria thus displayed conspicuous
courage, .professional skill and devotion to duty of a high
order.

S. NILAKANTAN, Dy. Secy, fo the President.

CABINET SECRETARIAT

RESOLUTION

New Delhi, the 27th February 1986

No A-11019/2/86-Ad.L—The Government have decided
to constitute, with immediate effect, the Ocean & Technology
Board. The Board shall be responsible for :—

(i) Acting as a focal point for inter-departmental/
interministerial coordination in respect of ocean
related activities with the objective of establish-
ing an integrated approach for coordinated and
efficient development and exploitation of ocean
resources;

(ii) Guiding the formulation of integrated program-
mes for research and technological development
in the field of activities relating to the ocean;

(iii) Periodically reviewing, monitoring and evaluating
the implementation of various ocean related
policies and programmes dealt with by different
Ministries/Departments; and

(iv) EvolVing appropriate future policy options and
long term policies for integrated and fuller ex-
ploitation of ocean resources.

2. In carrying out the aforesaid responsibilities and func-
tions the Board may—

(a) identify wrong or incorrect approaches in existing
policies, quantify their extent and suggest alter-
native approaches;

(h) make recommendations to the concerned Minis-
tries/Departments in respect of the policy direc-
tions and actual programmes and projects of
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priority to be taken up as part of integrated
development of activities relating to ocean.

Composition

3. The Board shall comprise the following :—
1. Secretary Department Chairman

of Ocean Development
2. Secretary, Department of Member

.Science & Technology
3. Secretary, Ministry of Member

Petroleum & Natural Gas
4. Director-General,

Indian Council of Agricultural
Research Member

5. Scientific Adviser to Member
Raksha Mantri

6. Secretary, Member
Department of Mines

7. Dr. H. N. S'iddkrai Member
8. Prof. V. S. Raju Member
9. Dr. S. Krishnaswami Member

4. The initial term of the Board will be for a period of
three years i.e. upto 31-3-1989.

5. The Board will be located in and serviced by the De-
partment of Ocean Development with a Joint Secretary in
the Department functioning as Secretary to the Board.

R. RAJAMANI,
Addl. Secy, to the Cabinet.

ORDER
ORDERED that the Resolution be published in the Gazette of

India.

ORDERED also that a copy of the Resolution be communi-
cated to the Ministries/Departments of the Governments and
and all others concerned.

ANIL KUMAR, Jt. Secy.

MINISTRY OF LAW AND JUSTICE

(DEPARTMENT OF LEGAL AFFAIRS)
New Delhi, the 17th February 1986

RESOLUTION
No. F.8d4f)/82-I.lC.—Whereas; by Resolution dated

4-7-1985 a Committee was constituted under the Chairman-
ship of Mr. Justice Baharul Islam, M.P., Rajya Sabha, to
recommend for the provision of social security measures to
the member"! of the legal profession, and to submit its Report
within a period of six months.

2. And whereas the said period of six months will expire
on the 22nd February, 1986.

3. And whereas it has been conveyed to the Government
that the Committee would not be able to complete its deli-
berations and submit the Report within the said period and
that the said period may be extended by four months.

Now, therefore, it has been resolved to extend the time for
subm;ss:"n of the Reriort bv the said Committee by four
months from the aforesaid date.

ORDER
ORDERED that the Resolution be published in the Gazette of

India for general information.

J. K. KARTHA, Secv.

MINISTRY OF EXTERNAL AFFAIRS
(HAJ CELL)

New Delhi, the, 19th February 1986
RESOLUTION

No MfHai) 118-1/23/85.—The Government of India have
recon^t'tiitpd tfte Central Ha; Advisory Board for the year
1986-87 with the following membership :

1. Chairman. Andhra Pradesh State
Haj Committee. Ex-officio

2.

3.

4.

5.

6.

7.

8.

9.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.
20.

21.
22.

23.

24.

25.
26.

27.

28.
29.

30.
31
32.

33.
34.

35.

2. 1
the M
Secrete

3.- 1
matter

Chairman. Assam State Ha] Ex-Officio
Committee.
Chairman, Gujarat State Haj -do-
Committee.
Chairman, Bihar State Haj Committee. -do-

Chairman, Jammu & Kashmir State Haj
Committee. -do-
Chairman. Madhya Pradesh State Haj
Committee. -do-
Chairman, Delhi State Haj Committee -do-

Chairman. Uttar Pradesh State Haj
Committee. -do-

Chairman, Tamil Nadu State Haj
Committee. -do-

Chairman, Kamataka State Haj
Committee. -do-
Chairman, West Bengal State Haj

Committee. -do-
Chairman, Haj Committee, Union -do-
Territory of Lakshdweep -do-

Chiarman, Haj Committee, Union Territory
of Andaman & Nicobar Islands. -do-

Chairman, Haj Committee, Union
Territory of Pondicherry. -do-

Chairman, Punjab State Haj Committee. -do-

Chairman, 'Rajasthan State Haj
Committee. -do-

Chairman. Kerala State Haj
Committee. -do-

Chairman, Tripura State Haj Committee, -do-

Dr. R'izwan Harris, Bombay.

Shri Ahmed Patel, Member of Parliament.

Prof. Faruqi, lamia Millia, New Delhi.
Shri Tbrahim Su'aiman Sait, Member of Parliament.
Shri Mohd. Amin Khandwani. Chairman,

Haj Committee, Bombay.
Shri Abdul Ra»hman Khan Nishtar, Ex-

Minister Uttar Pradesh.
Shri Samalee Nabi, MLA, Bihar.
Shri Sultan Yar Khan, Advocate, Delhi.

Shri Chand Mohd., Assam.

Shri M.A. Aziz, Andhra Pradesh.
Dr. U. Mohammad, Madras.

Shri P. K. Abdulla, IAS (Retd.), Trivandrum.

. Shahzada Shabbfrbhai Saheb Nuruddin, Bombay.
Maulana Marshonb-ur-Rehman. Mohatamim,
Darul-uloom, Deoband, Uttar Pradesh.

Maulana Mohd. Saleh, Uttar Pradesh.
Shri SbamJm Ahmed, Uttar Pradesh.

Shri Mohidin Salati, Safakadal, Srinagaff.

Tie Join* Secretary, in charge of the Haj Affairs ini
inistry of External Affairs, shall be the Ex-officid
iry and convenor of the Board.

Phe Board shall advise the Government of India on
s relating to Haj and Ziarat as hitherto.

ORDER
ORDERED that a copy of this Resolution be communicated

to all the Ministries of the Government of India, the Presi-
dent's Secretariat, the Vice President's Secretariat, the Prime
Minister's Office, the Cabinet Secretariat, Department of
Parliamentary Affairs, Lok Sabha and Rajya Sabha Secre-
tariat, nil State Governments, Centrally Administered Areas
the Hai -Comm-'tt-e Bombay, all State Hai Committees and
M/s Mogul Line limited, Bombay for information.
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ORDERED also that the Resolution be published in the
3azcttc of India.

ARIF QAMARAIN, Jt. Secy. (Afr./Haj)

MINISTRY OF LABOUR

New Delhi, Ihe 25th February 1986
No. Q-160H/1/86-WE.—In pursuance of Rule 3-A read

with Rule 4(ii) of the Rules and Regulations of the Central
Board for Workers Education, the Government of India

hereby appoint S/Shri K. S. Baidwan, Joint Secretary,
Ministry of Information and Broadcasting, R. N. Srivastava,
Director, Public Enterprises! Centote for Continuing) Educa-

tion, New Delhi and Rai Singh, Director-General and
Executive Vice-Chairman of the National Council for Co-
operative Training, New Delhi, as co-opted members on the
Central Board for Workers Education to represent their
Ministry/Institutions for a further period of one year with
effect from the 24th October, 1985.

CHITRA CHOPRA, Director
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